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[Placed in Library. See No, LT-
11025/76.]

STATEMENTS SHOWING ACTION TAKEN
BY GIOVERNMENT ON VARIOUS ABSUR-
ANCES, ETC.

SHRI B. SHANKARANAND: I beg
to lay on the Table the following
statements showing the actiop taken
by the Government on various sssur-
ances, promises and undertakings
given by the Ministers during the
varjous gessiong of Fifth Lok Sabha:—

(i) Statement No, XXIV
Tenth Session, 1974

(i) Statement No. XVII
Eleventh Session, 1974.

(il1) Statement No. XViI
Twelfth Session, 1974.

(iv) Statement No. XX
Thirteenth Session, 1875.

(v) Statement No. IV
Fifteenth Session, 1876.

(vi) Stetement No. I
Sixteenth Session, 1876.

(vil) Statement No 1IIf
Sixteenth Session, 1976.

[Placed in Library. See No, LT-
11028/76.]
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clanmation duted the 3list January,
1976 imsued by the President in rela-
tion to the State of Tamit Nadu:—

(i) G.O. Ms. No. 2170 published
in Tamil Nadu Government
Gazette dated the 17th Dec-
ember, 1973 making certain
smendments to the Temil
Nedu Motor Vehicles Rules,
1940, {Placed in Library,
See No. LT-11026/76.1

(if) GO, Ms. No. 87 published
in Tamil Nadu Government
Gazette dated the 11th Febru-
ary, 1876 making certain
amendments to the Tamil
Nudu Motor Vehicles Rules,
1940. [Placed in  Library.
See No, LT-11027/76.]

NoOTIFICATION UNDER Satzs ProMoTION.

Emriovers (CoNDITIONS Or Szavicr)

Acr, AnNuaL Rerorr or ESL Cor-

PORATION FYOR 1974-75, NOTITICATIONS

UNDER TAMiL NaAdU LABOUR WELFARE

FuNo AcT. ANp INpUSTRIAL Dispurss
Acr

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): I beg to lay
on the Table—

(1) A copy of the Sales Promo-
tion Employees (Conditions of Ser~
vice) Rules, 1978 (Rind} version)
published in Notification No. G.S.R
823 in Gazette of India dated the
1st May, 1076, under sub-section
(3) of section 12 of the Sales Promo-
tion Employees (Conditions of
Service) Act, 1978, [Placed in
Library, See No. LT-11028/78.)

(?) () A copy of the Annual
Report (Hindl end English  ver-
sions) of the Employees’ State In-
suranece Corporation for the year
1974-T6, undey wection 38 of the
;&""""’“’m Inswanve  Act,



